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COURT NO. 38    
(DIVISION BENCH-III)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE TALWANT SINGH

AT 10:30 A.M

1. ITA 927/2005 COMMISSIONER OF INCOME TAX,DELHI AJIT SHARMA,ADEEBA MUJAHID
VS ANOOP JAIN U.A.RANA,HIMANSHU MEHTA

COURT NO.3    
(DIVISION BENCH-IV)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE ASHA MENON

AT 10:30 A.M

1. LPA 686/2017 SUSHILA J.K.MITTAL,VANDANA MITTAL
VS AIRPORT AUTHORITY OF INDIA ABHISHEK HANDA,ANIL KATHURIA 
& ANR ATUL SHARMA,ABHINAV SHARMA

2. LPA 688/2017 SUSHILA J.K.MITTAL,VANDANA MITTAL
VS AIRPORT AUTHORITY OF INDIA ABHISHEK HANDA,ANIL KATHURIA 
& ANR ATUL SHARMA,ABHINAV SHARMA

3. W.P.(C)5259/2017 PADAMJIT SINGH      SATISH KUMAR TRIPATHI,AMIT KUMAR DUBEY
   CM APPLN.22319/2017 VS N.D.M.C & ANR.      HARSHA PEECHARA,ADITYA VIKRAM SINGH, 

     KRITI SINHA
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COURT NO.30  
HON'BLE MS. JUSTICE MUKTA GUPTA

1. CRL.A.743/2017 DEVKI NANDAN @ DEVI SINGH PRASHANT MEHTA,RAJNI GUPTA
VS STATE 

COURT NO. 10
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 02:15 P.M

1. W.P.(C)7768/2019 NIMISH H.SHAH AND ANR   ABHINAV VASISHT,BHAVIN GADA
   CM APPLN.32308/2019 VS SECURITIES AND EXCHANGE BOARD OF   MANENDRA SINGH,MEHAK GUPTA

INDIA AND ANR.   ARPAN BEHL,ROHAN ROY
  PRIYA SINGH,AKSHITA SACHDEVA
  NEERAJ MALHOTRA,SANDHYA 
  CASSANDRA ZOSANGLIANI
  SANDEEP SETHI,JAYANT MEHTA
  V.P.SINGH,ABHIJNAN JHA
  ABHISHEK SINGH,DRISHTI HARPALANI

COURT NO. 25  
HON'BLE MR. JUSTICE R.K.GAUBA

1. CRL.A.407/2019 SAURABH AJAY VERMA,NIKHIL ANAND
   CRL.M.(BAIL)591/2019 VS STATE OF NCT OF DELHI KEEWAL SINGH AHUJA 

2. CRL.A.409/2019 SANDEEP AJAY VERMA,KATYAYINI
   CRL.M.(BAIL)593/2019 VS STATE OF NCT OF DELHI KEEWAL SINGH AHUJA 
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COURT NO. 05 
HON'BLE MR. JUSTICE C.HARI SHANKAR 

AT 04:30 P.M

1. W.P.(C)6700/2016 NEW DELHI MUNICIPAL COUNCIL MALVIKA TRIVEDI,RAJIV AGARWAL
   CM APPLN.27429/2016 VS SHUBH NARAIN SAHU & ANR MEGHA DE,SHILPA GUPTA
   CM APPLN.36103/2018

  HIGH COURT OF DELHI                              REGISTRAR (LISTING)
  21 AUG ,2019                              

/////////
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COURT NO. 47 (OS-F)
NEW COURTS BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE JAYANT NATH

AT 10.30 A.M.

29. I.A. 14656/2018           PANKAJ OSWAL                 SANJEEV PURI, MAYANK MISHRA, 
    In CS(OS) 53/2017         Vs. ARUNA OSWAL & ORS        RAGHAV SABHARWAL, SANDEEP SETHI, 
                                                           SANJIV KAKRA, BHARAT ARORA, 

GAURAV ARORA, AJAY SONDHI
*****
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